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THE DEPUTy MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD SHAFI QURESHI): (a). Yes.

(b) Calcutta Electrification Project 
Staff working in erstwhile Railway Elec-
trification Project were treated as staff of 
Eastern Railway.

(c) No Promotions on Projects are 
purely temporary ones and are valid otaly 
so long as such staff woik on the Project.

(d) Does not arise

Early Marriages and Child Marriages in 
Madhya Pradesh, Rajasthan, Bihar and 

other States

34 SHRI RANABAHADUR SINGH; 
Will the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state*

(a) whether Government are aware that 
eaily marriages and child marriages are 
arranged in orthodox and uneducated 
families in Madhya Pradesh, Rajasthan, 
Bihar and other States;

(b) if so, what steps Government have 
taken to check them, and

(c) whether Government propose to en-
hance the marriage age of girls and boys 
to eighteen years and twenty-five years 
respectively?

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI NITIRAJ 
SINGH CHAUDHARY): (a) Government 
has no authentic information in tfris re-
gard.

(b) Does not arise.

(c) A proposal for raising the minimum 
age for marriage of boys and girls is be-
ing considered by the Government
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